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T feeett, 13 3red, 2025

FT.3M. 3697 (3).— FealT TCHTL A, T g Aferf=aw, 1956 (1956 =T 48) (orer zaw zae
THTA Sh ATAHAT Fgl TAT g) I g7 3F il TR (1) F FT THT AT T2 T GLHT F q5F
IREgT Sl TSHR HATAT 6T ATAT=AT TedT F1.31. 3538(31) @ 20.08.2024, ST AT & TSI,
AT, 90 ||, @ 3, IUE< (i) | THIAT ol T2 off, FRT o0 57 & Fog (o § NH 754K F
.71, 170.400 7 f.#1. 251.00 TF & [-GUE & AT (FTEHLI/TSE MeeT AiRd 2-TAF/4-A FT TATHT
AT(R), AT, TaeT AT TATAT & (0 IT ATIG=AT | 30165 A=t # GAfae i #7 6T F21 %
I SO T =TI FT ofT

ST I ATEEAAT HT TIL I AT AT o0l 1T 3F sl STLTT (3) F AN arire "25.08.2024"
T "FEF A" AT T TS S SSAT" AT H THTIAT =7 197 917
ST HEAH TITAFRET HT €77 3T & dgd A% AT T g 8, o 9% 3= & @ g 8w

39T 3T =9 9 Aver B T

ST | AT 7 36 STTAHIH il 1T 39 Al STLTT (1) F FTTAL H, FwalF TR I SqAT
fe s fe;

5399 G1/2025 (1)



THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg H90T w2l g o I =T & AFEe gt #7
TATh TSI o oI SISt 36T ST A1 T ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
= ATAGAAT F TSI | THH 9T, I AT § fAAfEy g adt fHeermt § 46 g sreaafeas =

e e i e 2ot
I
ST ST & Fog ot & NH 754K % f.51. 170.400 & 3.7, 251.00 % forw sriqr it St areft s<==n
R sroram ST wfga Gfy o wfem e
ST FT AT [T ot =1 9 =
AT gagor | g yer |[qRr | g a et/ Raag =it s as
(FFRATH)
1 2 3 4 5 6

[T 1 AT TR

[ 7 =T StTeTaTeT

113 |Fs@sh) g || 0.0563|Fmr aREr e

2 14/2 || (st FT 0.0626||sZT ATastt aTe=T

3 |l1s022 s (st F || 0.0115|Rmestrars sEmars Fuw ()

4 |l1502/3 |[fasfr (Rsfh)  |ER || 0.0271|jsEer st AT

5 1502/4 ||fAsfT (FAsh) F 0.0297|[H{TeI SAUETATE ATHET (8186) FLIAAATE
HAETATE ATHET (8186) BT AVIET Tt (8186)
39T SToTaT 9eT (8186) faefiT sruraT T (8186)
Fad AT ATAET AT TRaqATs FHiasr (8186)

6 |1503 |fsfr sy |ER || 0.0437|[wamers e dum (somata)

7 1504/1 ||fAsft (FAsh) F 0.0323|[g¥@T SreT aT=ET, FTT TET aTHE]
1504/1/p1, 1504/1/p2

8 |l1504/2 |[Fsfr (RS |Ff || 0.0268|rEET siET AT

9 1505/1 ||fAsft (FAsh) F 0.0274|319=T AT ATHT

10 ([1532 ||f=sf (st F 0.13|[aTersIT TS FHATE, FATHTET ATASTATE FTHATT
(TSI, GAIAATS ATASTATS FATE (TSTAI),
TeTa ATAS TS FATT (FSTT)

11 ||1533/2 |[Eewrr AT 0.0265|[@TATE THSTATE FATT, IHIATAT ATLATS FTATT
AT.AT. TSLTATE (8221) FIAA T FATLATE FHTX,
AT.AT. TSILTATE (8221) TATIT FATLATE FHTX,
AT TTRAATE (8221) FRTATE FTTHATE FATL
(J=TTatd) (8221)

12 |l1534/1 [t (@) |3 || 0.0257|merst & daw

13 153472 |[fsft By |5fr 0.0361|[F=TTs ZTShraTs aTEeT

14 |[1540 |[fstr () i 0.0687|[SIETHTE STHTE TSI, STHSITATS SRITHTS

15 |[1541/1 |[fAstr (FRs) Edk 0.055|[SETATE SRITATS TSTITd, TASTATS SHITATS
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ESIEIT]

16 |[1541/2 ||=sT (ST F 0.0535|[FTAST TaT FHTT

117 |l15413 [ Ry [# || 0.0247|[w=rems estrars s |

18 185 || (A=) Fi 0.2361|[24T TaT FATE, Faeed gl FAT, el gl 4,
LT FLT FAT, TATT ZLT FHATT

19 ||191 st (FAst) Fir 0.0995||sZT ATESI ATA=T

20 ||241  [ff (S (Ef 0.0261||erifrare HIETATE FHTE, ALHITATS HHETATS
T, AT HGTATE FHIY, TaTATS H@TATS
FATE, THAATS H@TATE FATE, Hivra frerare
FITL, fadIe gxarrs TS fd (F9)
241/P1, 241/P2

21 |[242/1 || (s Fi 0.0836|[TTASTATE AT FHTT, HISHET ATLATE FAT,
SIS TIITT FAT, ATH (e TR FA1E,
qrE e AT HH1E, TRAerers agams $9T,
THETSA ATLATE FATT, TTHET ATLATS FAT,
HaAeT aTgATs FATE, THTer Sreft FH, T4
STTEft 1Y, Tge T FAT, AT T FATY,

FHTE, SHSAT STt T 9T,

SHSTT ST FHTE, STt T F9re, famer
TIITT FHTT
242/1/p1,242/1/p2,242/1/p3,242/1/p4,242/1/p5

22 |[242/2 ||[Fsf (s F 0.0321|[TFaaHTE SIRTATS TSI, FLST0T 7107 Y,
242/2/p1,242/p2

23 |l37e1 |[Fef (st @ || 0.0783|Ers wE g |

24 379 |fh (S (R 0.0243|[gT o a7

25 ||720 st (FRsf) F 0.122|[TTHTHTE TATATE Figr
720

26 |[723/2 ||Fsh (s ;_{F@r 0.0646|[WTg I ATATH

27 |7233 |t w0 || 0.04|[<TT Sra o =rereT |

28 |72355 |fsfr(sf)  |FR || 0.0031| @ ame =i |

29 ||725/1 ||t (i) F 0.0199||EaFerere fhelTaITs 3% FEIFHATT
STTILTOTT, ATHAT AT SHAT, ATHAT STS[A4 g
T
725/1/P1, 725/1/p2

30 |([726/1 ||f=sh (s F 0.0061|[FaTdTE TSTATS ATHET (7579) ATHTHTE TSTHTS
AT (7579)

31 ||726/2 |[f==tr (fRstY) Fior 0.0046|[HTETE AT ATHET

32 |[726/3 |t (RS |FY 0.025|[zR=RT FeaeT &rET

33 |[726/4 || (RS Fir 0.0389|[7ITETE T T, A TETS T T90T
TS FAE, TS TEGE FATY, SR T
TATL, THI TTSE FTATT

34 |[726/5 ||[fsh (Fsh) Fr 0.0408|[g =T FEae T =T

35 |[727/1 |t (@) (FR 0.0939|[T=TT #reaT =rE
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36 ||[727/2 || (Fs) e 0.1595|[HTaSTTE A= TSATIT, STHSATATE FTaraTe

37 |[728/1 ||+t (AT F 0.0178|[qT waT <=7

38 |[728/2 ||fsiT (AT F 0.0475|[aTs: ATHT FATT

39 |[729/1 || (Fsfh Edk 0.0358|[TadHTE FRTATE TSI

40 ||[746 ||t (FRST) Edk 0.0255|[FeTATE TATATE TSI, HATEHTE TATATS

41 |l768  ||sH (ST Fi 0.0728|[Sfravfiars a=mer =7e, aTeae TaaaTs
HFHATUM(8238), AT TATHATE HFHATUT(8238),
GISTHTS TATHTS TRaTOT(8238), =TT TATHTE
THATIT(8238), TATHATS TAAHTS HFATUT(8238),

TATATS THATIT T/ ATLITATS FAT0T

768/p1, 768/p2

42 ||769/1 ||=sT (s For 0.0545|[T0rETE TR FHT, HIgd TSBIE THIY, T
TG FHTE, TEN9% TIEGIE FATE, Sl T0rere
FATL, THET TTRBIE FTHT

43 |l7e92 |Fsf (st [# || 0.0096|[urvE M SErEEee

44 77011 |fFsh (Rl |[Ff 0.0632|[aTEATE TATHTE T FT

45 |7702 |t (@sf)  |FR || 0.0224|smars womars v daw

46 |770/3 |fFsfr(Rsf)  |ER || 0.055|dEe avwelt Fare (emaf)

47 |1802/1 ||STr (ST For 0.065|[ST3T AT FATT (8337), fRfaee Srerars y=imata
(8337), TUTRTESHTS T&TATS T (8337),
TATATS JSTATE TSI (8337), faeorsrs
SSTATE TSI (8337), FIAST STSTATE TSI
(8337), SALTTHFHTT SISTATE TITad (8337),
AT SISTHTE ISt (8337), THIATSA
STSTHTE TSI (8337), TfAATas SSTHATE Tomafa
(8337)

48 (|803/1 || (fAsfY) Fr 0.0478|[HTETHTE ATTIYATE TSI, THATE AT

ril‘-l\?ll SR SI\YII‘{ICI G°||®|'1 HligA

W‘Tﬁ', Wﬂlldd"l Hligd H“ﬂ‘“(‘l GH"I?'I HligA
TTEA STHSITTE ST, AT arstrars
TS, TAL TTHSITATS TSI, FTwehree
TATS TSI, SATHTATE TATS TSI,
AT THATS TSI, ST TATS TSI

49 ||803/2 |Fsh (RS  |Ff 0.1657|[F=T aTs: =i

50 ||805/2 ||t (st F 0.0603|[WTg Ta=HT ATATH

51 ||805/3 ||f==tr (A=t Fior 0.07||sTaTE AIRATHTS HHATIT

T T AT g7

52 (111011 |fsh (FBsf) [ 0.0433|[smp+TE SfraoraTs AT

53 |[110/2 |[fFsht (R |Ffr 0.0205|[FToT ST HTeht

54 11172 |[FTRET (FTHRET)|[F 0.0113|[E@w=FTer

55 ([121/1 ||f=sfr (Fsh) i 0.0259|[F = <T® qaTH TS /AT
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56 |122/3 |[fFsh (Fsf)  [[Ff 0.0222|[=TaT et Ty
57 |[123/2 |t (merFEw | 0.08| [Ty |
58 |[123/3 ||fsfr (FRsf) F 0.0375|[Fa¥TsTATS ATHANTS T2qTT
59 |[156 || (s FO 0.0388||sfETaTE FaTHTE FHA (FSTA(), T SaTaTs
FHTT (TSTIT), AIATATE FATATE FHIL (TATI(),
STHTOTS GATHTE FITE (TSI, T garars
FATT (TSATIT), ATASITATE FATATE FATT
(TSI, HISTEA BaTaTs HHTE (ISTT),
IO BATHTE FHTE (TSATA), TATRaT GATaTe
FATT (TSATT), ATLITATS FATATS FHAT (TSI
60 |160 || (=) F 0.337|[SIq@aTs FHIAT FATE, AT HAAT FATE, TFemars
MIEadTs TSTaTd(1420) TT=TATS [Femars
TSI, GerETATE fromaTE gS i, greaars
[ERIEGIEREIR CACEDICIERERIEIES SIS
THITATS AATATE ISt TEorATs feremars
TSI, FHTSTATS (ALTATS TS, ATHATS
ATATATE AT
160/p1/p1,160/p1/p2,160/p2
61 |179/1 |[=st (=) F 0.0126|[FwATS TTHSIT HHATIT
|62 ||179/2 ||ﬁ?ﬁ (BED) ||$F§‘ || 0.0397|ie|~1w| SQAT ATHAT |
63 |201/1 |fsfr (s |ER || 00033 S A |
64 |2012 |fsfr(sf)  |FR || 0.0174|veer st A |
65 |202 ||t (s F 0.027||Ta=Ta T TATS Fel
66 |233 |Fsfr(sf)  |Em || 0.0466|swrdter s, vy eew, s ermww A |
67 |23411 |fFsfr (s  |ER || 0.0153|zmr s |
68 |l236 |t [# || 0.0438|fsmerars s @ |
69 |[277/2 || (Fs) T 0.02|[FTSITE FSTATE 34T
70 |[277/3 ||[=ST (ST For 0.028|[aHaT IRAT AT=eT, TAITTHE TRAT ATHT,
g IN[AT AT
71 o792 |Refi(®sh)  |wf || 0.012|Feiar werar g |
72 ||325 BEHEEL) F 0.0681|[%=T ¥TT 4T
325/p1,325/p2
73 |7ei1 st |ER || 0.043| o g |
74 ||76/3  |[FTETET (ATEEY)|[F 0.0195|[@T=rTer
75 ||87/3 ||t (fRs) o 0.0261|[aTeATE SEoTaTe TETeT
T T AT SAT
76 ||302/1 |[Eerdt (memrn|F || 0.4404|@eET |
77 |303/1 |Fsh (R [[F0 0.3764||srrfRrE gt amseT
78 |[303/2 ||t (ST F 0.2673|[ar=reT (T ishstee, areeT iy
AThaitg, ATAAT TEITSIHE AThaldg
79 |303/3 |fsfr(Fsf)  |Fm || 0.5649|wremas wrerst e s avy |
80 ||304 fastr (FRs) i 0.2746|[aT<t famerars Ao T (4413), STUS JTESI T
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AT (3093
304/p1,304/p2
81 |72z |Fef (st @R | 0.4571|gmraEmar
82 |[373 |fFeh (Fsf) | 0.5292|[zerarfiz aETezitE arieT
83 |375/1 |t (Rsfh)  [Ffr 0.0111||=ffsmaT srawrfiE arseET
84 ||375/2 ||fAstr (st FO 0.1665|[FHam srarars ardr
85 |l376/1 |Fsf (") [#R | 0.0887|[ e wmerst
86 ||377 st (FRsf) F 0.5358||RHftam srerars ey
87 ||378/1 ||=sh (A=t F 0.5724||<frur dur 97
88 |378/2 |lfeh ()  [Ffr 0.1624||+frT &r =t
89 |l3so1 |[[Fsfr (s @ || 0.0166| e s s
90 ||404/4 |IFeh (sl [ 0.0244|[FT>rE WAt THTE
91 |50 et (Fefh) |5 0.1981|[gaT 12T &Y, TI=TATE TAT AT
50/p1,50/p2
92 |l752 st (s |Em || 0.0605|Fiure areEr weEw |
93 |675/3 |t (") [ffr 0.0548|[ATERT AT 11T
94 |le76/2 [[fsfr (RS |Ff || 0.0295| e BHwfEE aEer |
o5 |l678/1 ISt (") |Ef || 0.0388|wrrar s A |
96 |l6782 |mewret (memm|FE® || 0.013|awEd |
97 |679/1 ||t (") [Ffr 0.0586][/<T 37T TRHTT
98 ||679/2 ||t (s F 0.0396|[T=T AISIT ITATL, FAT AISIT ILATL, Ao (o HTST
QLHTL LY HISIT WEHT ST HISTT LAY
99 |694/1 |t (R |Ffr 0.0185]|+fT FwT =T
694/p1,694/p2
100 [[093t |[E=aTeY (Freawr)|[EeFy]|  0.9262|[FFT
frter = T o (RreeTE) |
101 ||770/2 ||fAsfY (FAst) F 0.0763|[SIH @ TAATA JdT, THIATIT AgraadTs TgdT,
AIFAT HETRTATE Hedr, F=rmr Agreaws 7gar,
of T AETEAATE WgdT AT/ eTferer gaHHTE S
102 ||778/1 ||=sfT (/=) F 0.08||fora=Te ersy T
103 |[861/1 |[fAstr (A=) FO 0.0259|[Fer<TT g HIEAT ATT, TRETS Are=a qqT
861/1/p1, 861/1/p2
104 ||864/1 |[E<aTLT (LT [EeahTi 0.3733|[aw=wrr
105 (864/2 |l (Rsf) | 0.0092| =T sfraT At
1106 |[864/3 |[fsfr (Fsfh)  |Ff || 0.1089|wE=fie waree Regar |
107 ||865/3 ||t (Fsih) F 0.2042||sTEHTE SAEHTT FHTL, THATH STEHTT FHTY,
T3 AFHTIT FATE, S AEHTT FHATL, ATHA
AT FATT
108 (876 |l (Rf) | 0.0631||gawTrfiiE wefiig arET
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e T ATH: AT

109 ||155/2 |[f=sfr (FRsfh) FO 0.0146|[E=Te TSTATE FTT, TITHATE FSTHATE FT,
TATIT FSTATS FHTLT, AT FSTATS LT,
ATALATS FSTATS FHILT, WSS FSTATS FHTT

110 ||157/1 ||f@sf (/=) FT 0.1317|[E1Te FSTATE FT, HALTHATE FSTATE FIT,
TATS FSTATS FHIL, AT FSTATS T,
ATALTATE FSTATS AT, AIAA T FSTHATS AT
157

111 |164/1  |[fsTr (=) F 0.014&3%%,@%%,@3%

112 |[164/2 ||@sT ([T F 0.035|[gTHH ST 9 ==t

1113 |[165/2 [[Fsfr (o) @ || 0.0135kerer aestivn foim

114 |[165/3 |Fsf (st [ 0.0061|[F=T T T

1115 |[167/2 | (") [# || 0.0073|<ferr e #wemarg

116 ||168 BEHEEL) F 0.1832|[STERT YSIT a7
168

117 |[4/1 ot (s |[Ffr 0.0785|[SrHeTE T =TS AT
4/1

[T 6T AT =TS

e 7 =T @R

118 |65 EEIREED) Fo 0.2317|[FXa e Stgsit HIaT, A=A STgofl qrer, Tae
STt HIET, HeRfHe STgst 1eT, AorS(T Sgoi!
AIET, fTaeraT STEsit /et

119 ||66 EEIREED) Fir 0.2789|[FageRT ATLTSIT fRerer, arefar SResit 9@ier,
66/p1, 66/p2, 66/p3

1120 |[77/4 | (@) [# || 0.1803|[vorsfiafiie @t |

[ =6 T Ao

121 ||49 EEIREED) FO 0.1547|[aTTATE TSITATE FICAT, FATSTATS TSITHTS e,
(1108)
49/1, 49/1/p1, 49/2, 49/3, 49/4

122 |54 EEIREED) F 0.4068|[T=T 3T Fett
54

123 ||56/1  ||HsiT (/=) F 0.4347||[T=oTATE TOrTATS FIAT (THATOT)
56/1

|124 ||57 ||ﬁ?ﬁ(ﬁ?ﬁ) ||§ﬁ || O.3555|iﬁ<1|®|'1 SECAAD Rl

UEEIKIGHSCIL]

125 |[214  ||=s (ST For 0.363|[9F+] HES(T TSI, ATE=Te SATS TSI,
TSI TS TSHIIY, Feder TE TSI,
TAATT THATE THIT

126 (215 ||t (=) i 0.025|[Feed F=TATT 2o, Hgel TAAHT T, TheT
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AR T, THTL ALUFL T
215/p1,215/p2

T T ATH: T |

127 |[127 st (FRsf) F 0.135||+fraT fasTer #FMT a3=e
127
128 129  ||fsfr (s FO 0.0768|[«THTaTE FATATE a3=g, qL=T (LX) ATAS TS

fraTaTs

Total 13.5704

[®T. /. : GJ/P/V/08/03/2022/3D]
g e, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3697(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.No. 3538(E) Dated:20.08.2024 , published in the Gazette of India, Extraordinary, Part II, Section
3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.,),
maintenance, management and operation of NH 754K in the stretch of land from Km. 170.400 to Km. 251.00 in the
district of KACHCHH in the state of GUJARAT.

And whereas the substance of the said notification has been published in “Kachchhmitra” and “The Times
of India” both dated 25.08.2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 754K in the stretch of land
from Km. 170.400 to Km. 251.00 in the district of KACHCHH in the state of GUJARAT.

|State: GUIARAT || District: KACHCHH |
SL Survey/Plot Type of Nature of Areal| Name of Land Owner/Interested Person
No. Number Land Land (in Hectares)

Lo 2 3 e s | 6

|Taluk: Rapar

|Village: Jatavada

|1 ||1 13 ||Private ||Agricultural || 0.0563||Dana Madeva Rathod
L |lan |[Private ~ |[Agricultural | 0.0626[Bhura Mavji Vaghda
3 1502/2 Private Agricultural 0.0115|[Khimjibhai Dayabhai Kumbhar (Prajapati)
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HILT T TSIA . AHTYTL

1502/3

Private

Agricultural

0.0271||Amra Amba Vaghda

1502/4

Private

Agricultural

0.0297|[Muriben Andabhai Waghda(8186)
Karshanbhai Andabhai Waghda(8186) Haresh
Andabhai Patel(8186) Dinesh Andabhai
Patel(8186) Dilip Andabhai Patel(8186)
Kunvarben Andabhai Waghda W.O.
Parbatbhai Kandri(8186)

11503

| |Private

|Agricultura1 |

0.0437 |Ratanbhai Ramsang Kumbhar (Prajapati)

1504/1

Private

Agricultural

0.0323||Harkha Jetha Waghda, Kara Dana Vaghda
1504/1/p1, 1504/1/p2

|[1504/2

| |Private

”Agricultural ”

0.0268||Govida Amba Vaghda

|[1505/1

| |Private

”Agricultural ”

0.0274||Amra Amba Vaghda

1532

Private

Agricultural

0.13||Valji Ramji Kumbhar, Chothiben Valjibhai
Kumbhar (Prajapati), Sunilbhai Valjibhai
Kumbhar (Prajapati), Nishaben Valjibhai
Kumbbhar (Prajapati)

11

1533/2

Government

Government

0.0265||Babubhai Ramjibhai Kumbhar, Urmilaben
Babubhai Kumbhar W.O Rajeshbhai (8221)
Bhagwatiben Babubhai Kumbhar, W.O
Rajeshbhai (8221) Dayaben Babubhai
Kumbhar, W.O Rohitbhai (8221)
Chandreshbhai Babubhai Kumbhar (Prajapati)
(8221)

12

|[1534/1

| |Private

”Agricultural ”

0.0257|[Lalji Rava Kumbhar

|13

|[1534/2

| |Private

”Agricultural ”

0.0361|[Rudabhai Harjibhai Vaghda

14

1540

Private

Agricultural

0.0687||Jehabhai Jagabhai Prajapati, Damjibhai
Jagabhai Prajapati

15

1541/1

Private

Agricultural

0.055|{Jehabhai Jagabhai Prajapati, Damjibhai
Jagabhai Prajapati

li6

154172

| |Private

”Agricultural ”

0.0535||Lalji Rava Kumbhar

|17

154173

| |Private

”Agricultural ”

0.0247|[Rudabhai Harjibhai Vaghda

18

185

Private

Agricultural

0.2361||Hari Rava Kumbhar, Kunvarben Hari
Kumbhar, Ashok Hari Kumbhar, Naresh Hari
Kumbhar, Pravin Hari Kumbhar

|[191

| |Private

”Agricultural |

0.0995 |Bhura Mavji Vaghda

20

241

Private

Agricultural

0.0261||Shantiben Bhikhabhai Kumbhar,
Lakshmanbhai Bhikhabhai Kumbhar,
Madhuben Bhikhabhai Kumbhar, Bhavanbhai
Bhikhabhai Kumbhar, Jemalbhai Bhikhabhai
Kumbhar, Maniben Bhikhabhai Kumbhar,
Vinod Harkhabhai Prajapati (Kumbbhar)
241/P1, 241/P2

21

242/1

Private

Agricultural

0.0836[|Ramjibhai Gopara Kumbhar, Mithiben
Babubhai Kumbhar, Jagshibhai Gopara
Kumbhar, Moghiben Gopara Kumbbhar,
Parvatiben Gopara Kumbhar, Dineshbhai
Babubhai Kumbhar, Narmadaben Babubhai
Kumbhar, Jayshriben Babubhai Kumbhar,
Mitalben Babubhai Kumbhar,Prakash Jagashi
Kumbhar, Prabhu Jagashi Kumbhar, Rahul
Babu Kumbhar, Babu Gopara Kumbhar,
Diwaliben Babu Kumbhar, Premji Jagashi
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Gopara Kumbhar, Premji Jagashi Kumbhar,
Jagashi Gopara Kumbhar,Dinesh Gopara
Kumbhar
242/1/p1,242/1/p2,242/1/p3,242/1/p4,242/1/p5

22 242/2 Private Agricultural 0.0321||Parbatbhai Hirabhai Prajapati, Arjan Naran
Kumbhar,
242/2/p1,242/p2

|23 ||378/ 1 ||Private ”Agricultural ” 0.0783||Bau Sama Kumbhar

|24 ||379 ||Private ”Agricultural ” 0.0243||Sura Bhavan Daiya

25 720 Private Agricultural 0.122{|Ramabhai Ravabhai Kandri
720

26 723/2 Private Non 0.0646|[Mohan Devkaran Balasara

Agricultural

|27 ||723/3 ||Private ”Agricultural ” 0.04||Rama Dosa Bhana Vaghda

|28 ||723/5 ||Private ”Agricultural ” 0.003 1||Hira Bau Chand

29 725/1 Private Agricultural 0.0199|[Twinkleben Kishorebhai Urfe Krishnakumar
Aardeshana, Vaghela Devubha Hemubha,
Vaghela Arjunsinh Devubha
725/1/P1, 725/1/p2

30 726/1 Private Agricultural 0.0061|[Savabhai Vajabhai Vaghda (7579) Noghabhai
Vajabhai Vaghda (7579)

|3 1 ||726/2 ||Private ”Agricultural ” 0.0046| |Jumabai Rama Vaghda

|32 ||726/3 ||Private ”Agricultural ” 0.025||Harisang Suratsang Sodha

33 726/4 Private Agricultural 0.0389|[Ranchhod Gora Kumbhar, Mohan Ranchhod
Kumbhar, Dashrath Ranchhod Kumbhar,
Hargovind Ranchhod Kumbhar, Dhanji
Ranchhod Kumbhar Ramesh Ranchhod
Kumbhar

|34 ||726/5 ||Private ”Agricultural ” 0.0408||Harisang Suratsang Sodha

|35 ||727/ 1 ||Private ”Agricultural ” 0.0939||Pachan Madeva Chand

36 727/2 Private Agricultural 0.1595||Mavjibhai Meru Prajapati, Jayantibhai
Mavjibhai Prajapati

|37 ||728/ 1 ||Private ”Agricultural ” 0.0178||Sura Bhavan Daiya

|38 ||728/2 ||Private ”Agricultural ” 0.0475||Bau Sama Kumbhar

B9 [l720n1 |Private || Agricultural | 0.0358||Parbatbhai Hirabhai Prajapati

40 746 Private Agricultural 0.0255|[Sureshbhai Pethabhai Prajapati,Mansukhbhai
Pethabhai Prajapati

41 768 Private Agricultural 0.0728||Jivnibai Pachan Chand, Valuben Ratanbhai
Makwana(8238), Amrabhai Ratanbhai
Makwana(8238), Khodabhai Ratanbhai
Makwana(8238), Pachan Ratanbhai
Makwana(8238), Ravabhai Ratanbhai
Makwana(8238), Jivtiben Ratanbhai Makwana
w/o Naranbhai Chavan(8238)
768/pl, 768/p2

42 769/1 Private Agricultural 0.0545(|Ranchhod Gora Kumbhar, Mohan Ranchhod
Kumbhar, Dashrath Ranchhod Kumbhar,
Hargovind Ranchhod Kumbhar, Dhanji
Ranchhod Kumbhar, Ramesh Ranchhod
Kumbhar
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43

769/2

Private

Agricultural

0.0996(|Parekh NiravKumar Jaysukhlal

l44

77011

| |Private

“Agricultural “

0.0632||Babubhai Pathabhai Ganga Daiya

l45

17702

| |Private

“Agricultural “

0.0224||Babubhai Pathabhai Ganga Daiya

l46

17703

| |Private

“Agricultural “

0.0SS“Mohan Dharmshi Kumbhar (Prajapati)

47 802/1 Private Agricultural 0.065||Jetha Gopara Kumbhar (8337), Diviben
Jethabhai Prajapati (8337), Ranchodbhai
Jethabhai Prajapati (8337), Ratanbhai
Jethabhai Prajapati (8337), Dineshbhai
Jethabhai Prajapati (8337), Kanjibhai
Jethabhai Prajapati (8337), Ashokkumar
Jethabhai Prajapati (8337), Bhagwatiben
Jethabhai Prajapati (8337), Ramilaben
Jethabhai Prajapati (8337), Savitaben
Jethabhai Prajapati (8337)

48 803/1 Private Agricultural 0.0478|[Mohanbhai Goparbhai Prajapati, Prabhubhai
Gopara Prajapati, Damji Gopara Prajapati,
Deviben Mohan Prajapati, Jyotiben Mohan
Prajapati, Anil Mohan Prajapati, Ketan Mohan
Prajapati, Harshad Mohan Prajapati, Paruben
Damyjibhai Prajapati, Vinod Damjibhai
Prajapati, Dashrath Damjibhai Prajapati,
Chandrikaben Prabhubhai Prajapati, Amitbhai
Prabhubhai Prajapati, Mitalben Prabhubhai
Prajapati, Sejalben Prabhubhai Prajapati

|49 ||803/2 ||Private ”Agricultural ” 0.1657||Hira Bau Chand

|50 ||805/2 ||Private ”Agricultural ” 0.0603||M0han Devkaran Balasara

|51 ||805/3 ||Private ”Agricultural ” 0.07| |Bharatbhai Madevabhai Makwana

|Village: Dhabda

|52 ||1 10/1 ||Private ”Agricultural ” 0.0433 | |Shakubhai Jivanbhai Rabari

|53 ||1 10/2 ||Private ”Agricultural ” 0.0205||Naran Dosa Mali

|54 ||1 11/2 ||Governrnent ”Agricultural ” 0.0113 | |Government

|55 ||121/ 1 ||Private ”Agricultural ” 0.0259||Vasram Bhavan Raja Mali

|56 ||122/3 ||Private ”Agricultural ” 0.0222||Daya Meghraj Rabari

|57 ||123/2 ||Government ”Agricultural ” 0.08| |Government

lss  [[123/3 |Private~ [|Agricultural | 0.0375|[Devrajbhai Samatbhai Parmar

59 156 Private Agricultural 0.0388|[Bhikhabhai Khetabhai Kumbhar (Prajapati),
Ramuben Khetabhai Kumbhar (Prajapati),
Motibhai Khetabhai Kumbhar (Prajapati),
Jamniben Khetabhai Kumbhar (Prajapati),
Gomiben Khetabhai Kumbhar (Prajapati),
Mavjibhai Khetabhai Kumbhar (Prajapati),
Meethiben Khetabhai Kumbhar (Prajapati),
Raniben Khetabhai Kumbhar (Prajapati),
Santokben Khetabhai Kumbhar (Prajapati),
Naranbhai Khetabhai Kumbhar (Prajapati)

60 160 Private Agricultural 0.337|{Jetubai Keyana Kumbhar, Babu Keyana
Kumbhar, Vishabhai Govindbhai
Prajapati(1420) Panchabhai Vishabhai
Prajapati, Tulsibhai Vishabhai Prajapati,
Mohanbhai Vishabhai Prajapati, Dahyabhai
Vishabhai Prajapati, Rameshbhai Vishabhai
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Prajapati, Pravinbhai Vishabhai Prajapati,
Kanjibhai Vishabhai Prajapati, Nameribhai
Valabhai Koli

160/p1/p1,160/p1/p2,160/p2

|6 1 | | 179/1 | |Private ”Agricultural ” 0.01 26| |Kanubhai Ramji Makwana |
|62 ||179/2 ||Private ”Agricultural ” 0.0397||Vanubha Hetubha Vaghela |
|63 ||201/1 ||Private ”Agricultural ” 0.0033||Naran Dosa Mali |
|64 | |20 1/2 | |Private ”Agricultural ” 0.01 74| |Raghubha Jorubha Sodha |
|65 ||202 ||Private ”Agricultural ” 0.027||Bhavanaben Navinbhai Koli |
66 233 Private Agricultural 0.0466||Jagadish Lakhman, Babu Lakhman, Haresh
Lakhman Mali
|67 ||234/1 ||Private ”Agricultural ” 0.0153||Daya Uga Rabari |
ls  |[236 |Private [|Agricultural | 0.0438| Bijalbhai Panchabhai Rabari |
o |l2772 |Private [|Agricultural | 0.02||Veljibhai Rudabhai Daiya |
70 277/3 Private Agricultural 0.028||Dasuba Gagubha Vaghela, Pravinsinh
Gagubha Vaghela, Vikramsinh Gagubha
Vaghela
71 |l2792 |Private [|Agricultural | 0.012||Veljibhai Rudabhai Daiya |
72 325 Private Agricultural 0.0681||[Ruda Rama Daiya
325/p1,325/p2
|73 ||76/ 1 ||Private ”Agricultural ” 0.043 | |Pachan Pancha Rabari
|74 | |76/ 3 | |Government ”Agricultural ” 0.0195 | |Government
|75 ||87/ 3 ||Private ”Agricultural ” 0.0261 | |Babubhai Jivanbhai Rabari

|Village: Bela

|76 ||302/ 1 ||Government ”Agricultural ” 0.4404||Government
|77 ||303/ 1 ||Private ”Agricultural ” 0.3764||An0psinh Jitubha Vaghela
78 303/2 Private Agricultural 0.2673||Vaghela Dharmishthaba Lokendrasinh,
Vaghela Shivpalsinh Lokendrasinh, Vaghela
Princerajsinh Lokendrasinh
|79 ||303/3 ||Private ”Agricultural ” 0.5649||Radhaben Mavji Ganga Achra Bari |
80 304 Private Agricultural 0.2746(|Bari Dineshbhai Naranbhai (4413),Jemal
Mavji Ganga Bari (3093)
304/p1,304/p2
|8 1 ||372/2 ||Private ”Agriculmral ” 0.1571 | |Dunda Kara Bari |
|82 ||373 ||Private ”Agriculmral ” 0.5292||DashrathSinh BahadurSinh Vaghela |
|83 ||375/ 1 ||Private ”Agriculmral ” 0.011 1||Dharmishthaba Lakhmansinh Vaghela |
|84 ||375/2 ||Private ”Agriculmral ” 0.1 665||Himiben Ajabhai Bari |
|85 ||376/l ||Private ”Agriculmral ” 0.0887||P0pat1a1 Lalji |
|86 ||377 ||Private ”Agriculmral ” 0.5358||Himiben Ajabhai Bari |
|87 ||378/ 1 ||Private ”Agriculmral ” 0.5724||Bhima Khima Chand |
|88 ||378/2 ||Private ”Agriculmral ” 0.1624||Bhima Khima Chand |
8o [j3801 |Private [|Agricultural | 0.0166|[Vaghela Ajitsang Dhirubha |
oo |[404/4 |Private [|Agricultural | 0.0244|[Kanthad Madeva Parmar |
91 50 Private Agricultural 0.1981|[Dunda Kara Bari, Panchabhai Megha Bari
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ll50/p1,50/p2

|92 ||675/2 ”Private “Agricultural “ 0.0605“Kanthad Madeva Parmar |
|93 ||675/3 ”Private “Agricultural “ 0.0548||Mansang Madeva Parmar |
|94 ||676/2 ”Private “Agricultural “ 0.0295“Tinchalba Hemendrasinh Vaghela |
s [j678/1 |Private [|Agricultural | 0.0388|[Rajubha Jivubha Vaghela |
|96 ||678/2 ”Government “Agricultural “ 0.013||Government |
|97 ||679/ 1 ”Private “Agricultural “ 0.05 86“Vaja Vera Parmar |
98 679/2 Private Agricultural 0.0396|[Nongha Bhoja Parmar, Magha Bhoja Parmar,
Neeliben Bhoja Parmar, Rana Bhoja Parmar,
Raja Bhoja Parmar
99 694/1 Private Agricultural 0.0185||Bhima Khima chand
694/p1,694/p2
|100 ||993P ||Government ”Government” 0.9262||G0vernment |
|Village: Mauvana (Shivgadh) |
101 (|770/2 Private Agricultural 0.0763||Jaysukh Maganlal Meta, Damayantiben
Mahadevbhai Mehta, Ashish Mahadevbhai
Mehta, Chirag Mahadevbhai Mehta, Sheetal
Mahadevbhai Mehta w/o Dhavish
Poonambhai Jain
|102 ||778/ 1 ||Private ”Agricultural ” 0.08||Shivaram Shambhu Gamot |
103 ||861/1 Private Agricultural 0.0259||[Kuldeepsinh Mangrubha Vaghela, Ramubai
Bhaichand Meta
861/1/p1, 861/1/p2
|104 ||864/ 1 ||Government ”Government” 0.3733||Government |
|105 ||864/2 ||Private ”Agricultural ” 0.0092||Hema Bhikha Rabari |
| 106 ||864/ 3 ||Private ”Agricultural ” 0.1 089| |Mahendrasinh Madarsang Jilubha |
107 |[865/3 Private Agricultural 0.2042||Adambhai Osman Kumbhar, Ibrahim Osman
Kumbhar, Daud Osman Kumbhar, Indrish
Osman Kumbhar, Yasin Osman Kumbhar
| 108 ||876 ||Private ”Agricultural ” 0.0631 | |Dhruvraj sinh Manharsinh Vaghela |
|Village: Balasar |
109 |{155/2 Private Agricultural 0.0146|[Hiraben Rudabhai Kara, Savrambhai
Rudabhai Kara, Daliben Rudabhai Kara,
Bhachiben Rudabhai Kara, Bhaveshbhai
Rudabhai Kara, Bhagwatiben Rudabhai Kara
110 (|157/1 Private Agricultural 0.1317||Hiraben Rudabhai Kara, Savrambhai
Rudabhai Kara, Daliben Rudabhai Kara,
Bhachiben Rudabhai Kara, Bhaveshbhai
Rudabhai Kara, Bhagwatiben Rudabhai Kara
157
111 |[{164/1 Private Agricultural 0.014|[Sadhik Abhram Ghanchi, Bhura Abhram
Ghanchi, Ramju Abhram Ghanchi
|1 12 ||164/2 ||Private ”Agriculmral ” 0.035||Hasam Haji Bhachu Ghanchi |
|1 13 ||165/2 ||Private ”Agriculmral ” 0.0135||Keshra Varjang Sinh |
|1 14 ||l65/3 ||Private ”Agricultural ” 0.0061||Daiya Karman Bhikha |
115 |[167/2 Private Agricultural 0.0073||{Chauhan Rambhai Karshanbhai
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116 [|168 Private Agricultural 0.1832||Jesang Punja Chavan
168
117 ||4/1 Private Agricultural 0.0785||Jemalbhai Panchabhai Parmar
4/1
[Taluk: Bhachau |
|Village: Kharoda |
118 [|65 Private Agricultural 0.2317|[Narpatsinh Jethuji Sodha, Anandba Jethuji
Sodha, Pavanba Jethuji Sodha, Mahendrasinh
Jethuji Sodha, Naranji Jethuji Sodha, Shitalba
Jethuji Sodha
119 [|66 Private Agricultural 0.2789||Fatehsang Ladhaji Sindhal, Baluba Khengarji
Sodha, Dhirajba Vijayrajji Sindhal, Pradipsinh
Vijayrajji Sindhal, Sukhdevsinh Vijayrajji
Sindhal
66/pl, 66/p2, 66/p3
|120 ||77/4 ||Private ”Agricultural ” 0.1803||Ranjitsinh Khengarji Sodha |
|Village: Kalyanpar |
121 (|49 Private Agricultural 0.1547||Dayalbhai Dajabhai Koli, Nanjibhai Dajabhai
Koli, Chhagan Teja Koli, Harji Teja Koli,
Rafiq Aadam Manjothi (1108)
49/1, 49/1/p1, 49/2, 49/3, 49/4
122 (|54 Private Agricultural 0.4068||Pira Vela Koli
54
123 |[56/1 Private Agricultural 0.4347|(|Pravinbhai Ganeshabhai Koli (Makwana)
56/1
|124 ||57 ||Private ”Agricultural ” 0.3555||Nitaben Narendradan Gadhvi |
|Village: Janan |
125 ||]214 Private Agricultural 0.363||Shambhu Maghji Rajgor, Savitriben
Shambhubhai Rajgor, Navajyot Shambhubhai
Rajgor, Kalpesh Shambhubhai Rajgor,
Nayanaben Shambhubhai Rajgor
126 |215 Private Agriculture 0.025|(Baldev Chunilal Dave, Mahesh Mulshankar
Dave, Gokal Mulshankar Dave, Prakash
Mulshankar Dave
215/p1,215/p2
Village: Ratanpur
127 ||127 Private Agricultural 0.135|[Bhima Bijal Kana Varchand
127
128 ||129 Private Agricultural 0.0768|[Bhimabhai Kanyabhai Varchand, Varchand
(Ahir) Laljibhai Bhimabhai
Totall 13.5704) |
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